
 

BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 98/2020 (CZ) 

 

NITIN SINGH SOLANKI  

V/S  

STATE OF MADHYA PRADESH & ORS 

 

JOINT COMMITTEE REPORT 

In compliance of the order dated 02.12.2020 issued by the Hon’ble National Green 

Tribunal Principal Bench, New Dehi, in the matter of OA No 98 of 2020 (Nitin 

Singh Solanki V/s State Of Madhya Pradesh & Ors) committee comprising of :-  

(i) Dr. A. K. Shrivastava, Regional Officer, Satna, Representative of M.P. 

Pollution Control Board,  

(ii) Shri Dharmendra Sharma, Deputy Commissioner, Representative of Collector 

Distt Satna,  

(iii) Shri Arun Tiwari, Ex. Engineer, Representative of Municipal Corporation 

Satna,  

Examined the facts and discrepancies in operation of M/s Cement Staff Dugdh 

Sahkari Samiti Maryadit, Satna. 

 



 

 

The site of M/s Cement Staff Dugdh Sahkari Samiti Maryadit, Satna was inspected 

by the team of officers on 18.12.2020 and its observations are as follows:  

1. M/s Cement Staff Dugdh Sahkari Samiti has obtained consent from M.P. 

Pollution Control Board which is valid up to 20/03/2023, a copy of the same 

is attached at Annexure - 1.  

2. M/s Cement Staff Dugdh Sahkari Samiti has also obtained NOC from 

Central Ground water Authority for extraction of 47 KLD ground water, 

vide NOC no. CGWA/NOC/IND/ORIG/2020/9162 which is valid up to 

23.11.2023. Copy of the same is attached at Annexure -2. 

3. Some non-compliances were observed during the inspection and letter was 

issued by the MP Pollution Control Board vide letter no 1574-PCB/ RO/ 

MPPCB/NGT98/2020/Satna Dated 21.12.2020 for seeking technical details 

of the dairy. The copy of the same is attached at Annexure - 3.  

4. It is observed during the inspection that entire waste water is channelized 

and discharged into graded settling chambers (new 

 

 



settling tank of 67.36 M3 & old settling tank of capacity 63.78 M3) and supernatant 

is further diverted to sewage treatment plant (STP) operated by the cement 

Industry (M/s Birla Corporation Ltd) with capacity of 1080 KLD. The STP is 

found operational during the inspection. Photographs of Settling  Ponds and STP 

are attached as Annexure - 4. The treated sewage is being used for gardening and 

green belt development. It is observed that waste water is being discharged outside 

the premises of dairy farm.  

5. The vermin-composting plant to produce manure and Biogas plant is also 

operated by the dairy for utilization of the cow-dung. The Photographs of the 

same are attached at Annexure – 5. 

6. Foul odor was observed towards the public main road side due to storage 

of cow dung and manure.  

Instructions were given to take immediate action for the control foul odor 

and maintain proper sanitation by shifting the cow dung and manure at 

around 25 meters away from the main road and effective lime powder and 

disinfectant spray towards the road.  

7. Minor leakages in the drains and sewerage system during inspection dated 

18.12.2020 were also observed.   



8. A reply is received from M/s Cement Staff Dugdh Sahkari Samiti vide letter 

dated 26.12.2020 with the facts and technical details of their dairy farm 

along with the corrective measures taken to comply with the instructions. 

The copy of the same is attached at Annexure – 6. 

9.  The site has been re-inspected on 02.01.2021 to verify the compliances and 

action taken by the above cited dairy farm and it was found that all the cow-

dung manure has now been shifted more than 100 meter away from main 

road behind the rest shelter of cattle. The comparative Photograph of earlier 

cow-dung manure storage site is attached as Annexure -7. Spraying of lime 

powder and bleaching powder to control the odor nuisance and maintaining 

the hygiene is also found satisfactory. Photograph Showing Lime & 

Bleaching Powder Spray attached at Annexure - 8. 

10.   The drains and tanks have also been repaired and currently no leakages have 

been observed. Photographs of repaired drains and tank are attached at 

Annexure – 9. 

 





Annex -1 (COPY OF CONSENT ORDER OF MPPCB)











Annexure-2 

NOC of CGWA for Groundwater Abstraction 

 

 



 



 

Annexure -3  
(Letter with Joint Inspection Report by M.P. Pollution Control Board, Satna) 



 



 



Annexure -4 

Photograph of Graded Settling Ponds and Sewage Treatment Plant (STP) 

 

(a)                                                                              (b) 





Annexure –5 

(Photograph of Vermi beds for Vermi-composting) 

 

 

 

 

 

 

 

 

BIO-G AS PLANT  

 

  



                                                                                 Bio-Gas Plant  

                                                                



Annex – 6 

A Letter from M/s Cement Staff Dugdh Sahkari Samiti (Dairy) 

 



 



 



 







Annexure -7 

Comparative Photograph of earlier cow-dung manure storage site 

  

  

 

 

 

 

 

 

 

 

 

(a) As on 18.12.2020                                          (b) As on 02.01.2021 



Annexure -8 

Photograph Showing Lime and Bleaching Powder Spray 

 

 



Annex – 9 

Photograph of Repaired Tank  

 



                                                                                    

                                              (Letter with Time Bound Action Plan 

 

                                                                    Annexure- 10           

with Time Bound Action Plan of paved approach roadof paved approach road ) 


